
THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI T.R. BAALU):
(a) to (c). Complaints had been received from time to 
time against the irregularities committed by the Oil 
Selection Boards including Oil Selection Board for 
M aharashtra, Goa, Daman and Diu. Accordingly, 
Government issued instructions to the oil companies in 
October, 1996, to reject the selections made by the 
Oil Selection Boards in v io la tion  of Government 
guidelines.

(d) Nine (9) retail outlet dealerships and 21 LPG 
distributorships were being operating on ad hoc basis 
in Maharashtra. Oil companies take action to appoint 
regular distributorship against such ad hoc dealerships/ 
distributorships except in cases where the matters are 
subjudice etc.

(e) and (f). Existing selection procedure is under 
review of the Government. Oil companywise details of 
the retail outlets and LPG distributorships proposed in 
the draft M arketing Plan 1996-97 in respect of 
Maharashtra are indicated below :

Oil Company RO LPG

IOC 19 16
HPC 4 9
BPC 5 8
IBP 2 0

[Translation]

Direct Supply to Kendriya Bhandar

1723. SHRI JAI PRAKASH AGARWAL : Will the 
PRIME MINISTER be pleased to state :

(a) whether Government have received suggestions 
or requests regarding discontinuance of direct supply 
system to the branch stores of Kendriya Bhandar from 
the supplies to ensure the quality of items supplied to 
the Bhandar;

(b) if so. the details thereof and the action taken or 
proposed to be taken so far by the Government thereon;

(c) if not, the reasons therefor;

(d) whether the Government have received some 
complaints regarding re-regularities in direct supply of 
items to the branch stores (Kendriya Bhandar) by the 
suppliers; and

(e) if so, the action taken by the Government9

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL. PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (SHRI S.R. 
BALASUBRAMONIYAN) : (a) to (e). While suggestions 
have been received for discontinuance of direct supply 
system to the branch stores of the Kendnya Bhandar by

the suppliers, no complaint regarding irregularities in 
this regard has been received.

The prevailing system of supply of small number of 
items by the approved manufacturers/suppliers direct to 
the stores is found to be satisfactory and there is no 
proposal to change the same

/English/

Tapping of Energy from Wind and Waves

1724 SHRI MULLAPPALLY RAMACHANDRAN : 
Will the PRIME MINISTER be pleased to state :

(a) whether some private concerns have sought 
permission to tap energy from wind and waves in Kerala 
or any other coastal States;

(b ) if so. g i ve deta i l s  wi th r eac t i on of the 
Govern ment:

(c) whether Central. State or Private Undertakings 
separately or jointly, are now involved in tapping wave 
and wind energy;

(d) if so. give details with production capacity, 
allocation of funds etc; and

(e) whether any foreign country has offered expert 
or financial help in this matter9

THE MINISTER C)F STA1 F IN THE MINISTRY OF 
POWER AND MINISTER OF STATE IN THE MINISTRY 
OF NON-CONVENTIONAL ENERGY SOURCES (SHRI 
S. VENUGOPALACHARI) : (a) to (d). A total wind power 
capacity of 818 MW has been installed in eight States, 
including a capacity of 2 MW in Kerala This comprises 
demonstration projects aggregating to about 50 MW, 
which have been jointly funded by the Centre and 
respective State Governments, and commercial projects 
aggregating to /68 MW through private investments. 
Proposals for commercial projects are made directly to 
the respective States. A joint sector company has been 
set up in Madhya Pradesh to establish a Wind Energy 
Estate for development ot commercial wind power 
projects.

Two experimental wave power plants of aggregate 
capacity 205 KW have been constructed at Vizhinjam. 
Thiruvanthapuram in Kerala. A proposal has been made 
for installation of a commercial 1 MW wave power plant 
off the coast of Andaman and Nicobar Islands by a 
Swedish firm.

(e) Technical and financial assistance has been 
extended by the Govenment ot Denmark to promote 
wind power development in India

NCES-North Eastern States

1725 SHRI UDDHAB BARMAN Will the PRIME 
MINISTER be pleased to state :

(a) the details of the schemes/projects taken up to 
generate energy from non-conventional energy sources



in Eastern and North Eastern States during the last five 
years, State-wise; and

(b) the number of schemes taken up or to be taken 
up during the current year9

THE MINISTER OF STATE IN THE MINISTRY OF 
POWER AND MINISTER OF STATE IN THE MINISTRY 
OF NON-CONVENTIONAL. ENERGY SOURCES (SHRI 
S. VENUGOPALACHARI) : (a) M in istry  of Non- 
Conventional Fnergy Sources has been implementing 
a wide range of norvconventional energy programmes/

schemes/projects, such as. Biogas Programme, Biomass 
Gasification Programme, Solar Energy Programme. 
Improved Chulha Programme. Small Hydro Projects and 
Wind Energy Programme to generate energy from non 
conventional sources in the whole country including in 
the Eastern and North-Eastern States. State-wise non- 
conventional energy systems and devices installed 
through such programmes in those States during the 
last 5 years are given in the attached Statement. All 
these scheme would continue during the current year 
also

STATEMENT

Non-conventional Fnergy Sources in Eastern and North-Eastern States 

Programmes/scheme-wise achievements during the last 5 years.

S No \ astern and Family C o r it m - Impro- *SPV Bio Water Stand Solar Solar .Small Solar SPV‘
North-1 astern Biogas unity o v e d Water m a s s Pump alone Coo T he r Hyd ro Phot- Power

State concerned Plants Inst i Chulha Pumps G a s i - ing S y s t  ker mal Power ovol- Plants
(Nos.) tutional (Nos ) I Nos ) tier W ind ems TJevi F’ roj taic (KWi

! ^logas (capa mills ces ects Ligh
Plants city (nr ' No. ting
(Nos .) in KWj Colle (MW) Systems

ctor (Nos )
area)

1 Andhra Pradesh 194 24829 28 3 (120) 36 5 98 7 (1C.) 1957 5.2
n Assam 7699 16852 52 5 (23) 3 6 80 1 50 3 (1 45) 844

3 Bihar 287 IB 3 366953 1 2 (20) 30 730 1 006 2 (1 00) 5906

4. Manipur 603 30440 72 440 2 (0.20) 560

5. Meghalaya 210 2006 2 332 1 52 6 (9.90) 1420 27 7

6 Mizoram 498 1 5500 48 33 2 (3.10) 2442

7 Nagaland 298 3648 6 (8 62)

8 Orissa 58652 21 /6  741 5 1645 501 1 (3 00) 2385 4

9. Sikkim 106/ 22576 1 70 1 (0 10) 122

10 Tripura 424 10957 107 3 (5.50) 539

1 1. West Bengal 50925 14 25939 1 7 5 (55) 3175 9334 2901 39

Solar Photovoltaic

Improvement in Transmission System

. 1726. SHRI N.J. RATHWA : W ill the PRIME 
MINISTER be pleased to state :

(a) whether any agreement has been signed 
between the National Power Transmission Corporation 
Limited and the Central Power Research Institute for 
the improvement of transmission system and designing 
of power plants;

(b) if so. the details thereof, and

(c) the time by which it is likely to be implemented?

THE MINISTER OF STATE IN THE MINISTRY OF 
POWER AND MINISTER OF STATE IN THE MINISTRY 
OF NON-COty VENTIONAL ENERGY SOURCES (SHRI 
S. VENUGOPALACHARI) : (a) to (c). A Memorandum of

Understanding was signed between Powergrid (earlier 
named as National Power Transmission Corporation 
Ltd.) and Central Power Research Institute (CPRI). 
Bangalore on 29th June. 1992, aiming at long term 
participative cooperation in respect of R and D efforts 
related to High voltage Transmission System The 
following two R and D projects were identified and 
taken up jointly with CPRI :

i. Measurement of AC/DC fields in Transmission 
lines and sub-stations,

ii. Performance evaluation of insulator string 
with-defective insulators.

Both the projects were successfully completed and 
final report have been submitted by CPRI in November, 
1996.


